
(e)   hether overn ent are con
siderin  any  for la  to link the 
forein echane earnins of approv
ed hotels ith the facilities available 
to the at par ith forein echane 
earnin indstries

THE INISTER OF STATE IN THE 
INISTR OF  FINANCE  (SHRI 
SAWA1SIN H  SISODTA);  (a) to

(e) nder the eistin provisions of 
the Inco eta Act, hotels are en
titled to the folloin specific ta 
concessions, na ely 

(i)   nder scction 32(1) (v)  of 
the  Inco e.a Act,  an initial 
depreciation allo ance of  2 per 
cent of actal cost of a bildin of 
an  approved  hotel  o ned by a 
co pany is allo ed a.s dedction 
in the co ptation of the taable 
profits.

(ii)  nder section 80HH of the 
Inco eta Act, an assessee deriv
in profits and  ains  fro  the 
bsiness of a hotel et p in a back
ard area is entitled to a dedc
tion of 20 per cent of sch profits 
or ains for ten initial assess ent 
years.

(iii) nder section 801  of the 
Inco eta Act, an assessee bein 
a co pany  o nin  an approved 
hotel is entitled to a dedction of 
2 per cent of the profits and ains 
in the co ptation of its taable 
inco e for eiht initial assess ent 
years.

(iv) An assessee is entitled to an 
additional depreciation  allo ance 
of 0 per cent of the nor al al
lo ance on  achinery or plant 

installed in an  approved  hotel 
drin the relevant previos year.

(v) An assessee is entitled to a 
depreciation allo ance on frnitre 
and fittins sed in a hotel at a

hiher  rate  of  1 per cent  as
adinst 10 per cent in other cases.

In vie of the  lnre n ber of 
ta concessions already available in 
the case of hotels, so e of  hich 
have been  devised  to  eet their
specific needs,  there is no proposal 
nder consideration of the  overn
ent at present to etend any fr
ther ta concessions in the case of 
hotels.  Ho ever, the alhotra Co
ittee has ade certain reco end
ations reardin nonresident Indian 
invest ent  in hotel indstry.  The 

Report of  this  Co ittee is still 
nder consideration of the  overn
ent.

Ne eport stratey for 1980

23. SHRI AT1   ADH RI 
SIN H Will the inister of CO
ERCE be pleased to state

(a) the broad featres of the ne 
eport, stratey for 1980s;

(b) steps bein taken  to  create 
specific eport srplses;

(O hether the present fiscal and 
nonfiscal incentives are  considered 
ade ate to arantee sch srplses 

ithot co plsory  eport  oblia
tions; and

(d)  if not, the chanes conte pla
ted in the present policies

THE INISTER OF  STATE  IN 
THE INISTR  OF  CO ERCE 
(SHRI KH RSHED ALA  KHAN)
(a) to (d) Eport pro otion, hich 
has been assined one of the hihest 
national priorities, is so ht to  be 
achieved by re oval of  do estic 
constraints on prodction for eports, 
libral i ports of latest  technoloy, 
ra aterials and co ponents  for 
eports, enlarin the provision  of 
finance for eports si plification  of 
procedres, i prove ent in co peti
tive strenth of eports, introdction 
of ne prodcts and eploration of 
ne arkets etc.



So e of the i portant eport pro
otion  easres  already  taken 
inclde the folloin 

(I)  Eclsion of prodction for
eport for the prpose of licensed 
capacity and Doinance.

(ii)   Perission to allo prodc
tion of ne articles  for  eport 
here there is a variation of  the 
article, an indstrial nit is licens
ed to anfactre.

,(iii) Favorable treat ent  to 
technoloy i ports for eport pro
dction hich involved l ps  
pay ent of royalty,

(iv) Free trade one like treat
ent of all 00 per  cent  eport 
oriented nits.

(v) To allo ato atic epansion 
to an epanded list of  indstries 
for the prpose of increasin pro
dction for eports.

(vi) Selective relaation in res
trictions i posed on ne indstrial 
ndertakins in etropolitan cities 
to sch nits hich prodce  for 
eports.

(vii) Preship ent credit at  a 
concessional rate has been etend
ed to a n ber of enineerin and 
other eport oriented indstries for 
a period of 180 days. The EXI 
BANK hich  is  bein set  so 
shortly, is epected to enlare the 
provision of eport finance.

In addition, the inistry of Co
erce is also eplorin the possibilty 
of increasin eports of Pblic Sector 
ndertakins.

Action is also bein taken to redce 
delays in disbrse ent of dra back 
and si plification of procedres. The 
eport dty on  coffee and  sei

finished leather has been redced and 
that on hessian jte oods abolished 
co pletely.

The folloin easres have been 
annonced in the Bdet for 19til82 
to ive fiscal  spport to   eport 
pro otion 

(1) 14 rops of eport oriented 
indstries have been bro ht ith
in the prvie of indstries  to 
Which invest ent allo ance or ta 
holiday is adissible.

(2) Eport oriented indstries in 
the free trade ones have been  al
lo ed co plete ta holiday for  an 
initial period of five years, in  lie 
of other fiscal concessions.

(3) The scope of activities nder 

Section 3B of the Inco e Ta Act 
hich allo s eihted  dedction 
in the co ptation of the taable 
profits, is bein idened.

(4) In the case of  electronics, 
hich is both a labor  intensive 
and eport  oriented   indstry 
dividend derived by do estic co
pany fro an Indian co pany en
aed eclsively in the asfac 
tre of electronic co ponents  is 
co pletely ee pt fro  Inco e 
ta.

EportI port  Policy for 198182, 
annonced by the overn ent  re
cently has been desined to eet the 
folloin objectives  (1) to provide 
essential inpts for strenthenin the 
prodction base, and enablin fller 
tilisation of available capacities, (2) 
to frther redce dependence on i
ports, (3) to provide reater i pets 
to eports and (4) to frther si plify 
and strealine procedres.

Linkin of Places by Third Air 
Service in North Eastern Reion
238. SHRI D. L. BAITHA;

SHRI SONTOSH OHAN 
DEV

Will the inister  of  TO RIS 
AND CIVIL AVIATION be pleased 
to state;

(a) hether  overn ent  have 
co issioned third line air  service 
for the North Eastern reion of  the 
contry;

(b) hether it is a fact  that fhe 
North Eastern reion of the contry 
is very ch nelected in respect of 
aviation facilities; if so, hether ov
ern ent  old like  to consider




